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Supreme Court [19]

Amar Vivek Aggarwal v. High Court of Punjab & Haryana, (Abhay S. Oka, Ujjal Bhuyan and S.V.N.
Bhatti, JJ.), 2025 SCC OnLine SC 1504

ASP Traders v. State of U.P., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1507

Commr. of Central Tax v. Sreenivasa Rao Ravinuthala, (Sanjiv Khanna and S.V.N. Bhatti, JJ.), 2023
SCC OnLine SC 2464

DSC Ltd. v. MCD, (Surya Kant and J.K. Maheshwari, JJ.), 2022 SCC OnLine SC 2472

Hyatt International Southwest Asia Ltd. v. CIT, (J.B. Pardiwala and R. Mahadevan, ]J.), 2025 SCC
OnLine SC 1506

Interstate Construction v. National Projects Construction Corpn. Ltd., (Abhay S. Oka and Pankaj
Mithal, JJ.), 2023 SCC OnLine SC 2462

Keshav Sood v. Kirti Pradeep Sood, (Abhay S. Oka and Pankaj Mithal, JJ.), 2023 SCC OnLine SC
2459

MCD v. Consolidated Construction Consortium Ltd., (S. Ravindra Bhat and Aravind Kumar, JJ.),
2023 SCC OnLine SC 2458

Mogalapu Appa Rao v. Kattoji Gangaratnamma, (Sanjay Karol and Manmohan, JJ.), 2024 SCC
OnLine SC 5574

Rajesh Sharma v. State (NCT of Delhi), (J. K. Maheshwari and K.V. Viswanathan, JJ.), 2024 SCC
OnLine SC 5573

Rajinder v. State (NCT of Delhi), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5572

Sahil Bhargava v. State of Uttarakhand, (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC
OnLine SC 2457

Sandeep v. State (NCT of Delhi), (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5570

Sanjay Singh Rathi v. State (NCT of Delhi), (S. Ravindra Bhat and Aravind Kumar, JJ.), 2023 SCC
OnLine SC 2460

Shreyas Talpade v. State of Haryana, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 1505

Shyam Narain v. State (NCT of Delhi), (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC
5571

Surendra Kumar Jain v. Santobai, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine SC
1503

Umesh Kumar v. State (NCT of Delhi), (Hrishikesh Roy and Sanjay Karol, JJ.), 2023 SCC OnLine SC
2461

Yashpal v. State (NCT of Delhi), (Surya Kant and Dipankar Datta, JJ.), 2023 SCC OnLine SC 2463

Allahabad High Court [29]

Abdul Salam v. State of U.P., (Saral Srivastava and Kshitij Shailendra, JJ.), 2025 SCC OnLine All
4314

Alamgeer v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4294
Anjali Sngh v. State of U.P., (Nalin Kumar Srivastava, J.), 2025 SCC OnLine All 4298

Anoop Kumar Shukla v. State of U.P., (Salil Kumar Rai and Sandeep Jain, JJ.), 2025 SCC OnLine All
4305
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Dev Charan Mishra v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2025 SCC OnLine All 4311
Harveer v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4295

Hriday Narain Pandey v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
4292

Indrajeet v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4297
Jaibun Nisha v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4318

Kishore Kumar Trion v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
4307

Laxmi Trehan v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4306
Madan Lal v. State of U.P., (Saral Srivastava and Kshitij Shailendra, JJ.), 2025 SCC OnLine All 4313
Maroof'v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4302

Mayank v. State of U.P., (Rajeev Misra, J.), 2025 SCC OnLine All 4299

Naresh Kumar v. State of U.P., (Saral Srivastava and Kshitij Shailendra, JJ.), 2025 SCC OnLine All
4317

Pragat Narain Singh v. State of U.P., (Saral Srivastava and Kshitij Shailendra, JJ.), 2025 SCC OnLine
All 4315

Ram Kishan v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2025 SCC OnLine All 4312

Ram Suchit v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4310
Ronika Dixit v. State of U.P., (Salil Kumar Rai and Sandeep Jain, JJ.), 2025 SCC OnLine All 4304
Sandeep Singh Patel v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4300
Santosh Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4309
Shiv Charan v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4293

State Project Director U.P Education For All Project Board v. Saroj Maurya, (Pritinker Diwaker and
Ashutosh Srivastava, JJ.), 2022 SCC OnLine All 2659

Sumit Diwakar v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4301
Surjeet v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 4296

Trimurti Traders v. Canara Bank, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 4316

Vedpal v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4308
Vijay Prakash Shukla v. State, (Rajnish Kumar, J.), 2025 SCC OnLine All 4291
Vikas Yadav v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4303

Andhra Pradesh High Court [10]
Biyyala Nageswara Rao v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2710
Chukka Purna v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2713
Dilip Bagh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2715
Erla Vinay Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2714
Hukum Solanki v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2712
J. Murali Krishna v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2719
Mohd. Saleem v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2716
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Paladugu Pavan Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2717
Reshma Khan v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2711
Yalagada Jaya Prakash v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2718

Bombay High Court [3]
CIT v. Jitendra Shivjibhai Patel, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 2693
CITv. Rajendra M. Pawar, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 2695
CIT v. Sunil B. Vorani, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 2694

Calcutta High Court [10]
Anup Kumar Singh v. Union of India, (Jay Sengupta, J.), 2025 SCC OnLine Cal 6035
Dhyan Foundation v. State of W.B., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6697
Dhyan Foundation v. State of W.B., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6698
Dhyan Foundation v. State of W.B., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6699
Gau Gyan Foundation v. State of W.B., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6695
Gau Gyan Foundation v. State of W.B., (Sugato Majumdar, J.), 2023 SCC OnLine Cal 6696
Mohd. Rahaman v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6033
Moyna Bibi v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6032
Rowina Nandini Mehrotra v. Mala Roy, (Amrita Sinha, J.), 2025 SCC OnLine Cal 6031
Subhash Chandra Paik v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6034

Chhattisgarh High Court [162]

Abhishek Bais v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7446

Ajay Kumar Gyanchandani v. Kiran, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7363

Ajay v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine
Chh 7415

Ajeet Singh Kanwar v. State of Chhattisgarh, (Sanjay K. Agrawal and Amitendra Kishore Prasad,
J1.), 2024 SCC OnLine Chh 14038

Ajit Kujur v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2024 SCC
OnLine Chh 14036

Ajju v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine Chh
7358

Akanksha Jaiswal v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2024 SCC OnLine Chh 14045

Akhil Ram Markam v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
7405

Amardas Mahant v. State of Chhattisgarh, (Ramesh Singh, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7336

Arvind Kumar Dubey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine
Chh 7427
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Aseem Aadhikari v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7438

Aslam Sarvaiya v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
7435

Ayush Khesh v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 7433

Bajarang Lal Bansal v. Chhattisgarh Public Service Commission, (Sanjay K. Agrawal, J.), 2024
SCC OnLine Chh 14042

Bajrang Aliyas Babu Jaiswal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh
7381

Bajrang Prasad Gautam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh
7379

Beer Singh v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Agrawal, J].), 2024 SCC
OnLine Chh 14035

Bhan Singh Dohre v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 7465

Bharosa Ram v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7411

Bhojdas Manikpuri v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 7359

Bhumika Agrawal v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2024 SCC OnLine Chh 14043

Bhupendra Netam v. Union of India, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7341

Bijendra Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7351

Birbal Ram v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 7375

Chandrakant Mahilange v. Nageshwari Gahne, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
7394

Chandresh v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2024 SCC
OnLine Chh 14029

Chhagan Lal Sahu v. State of Chhattisgarh, (Sanjay K. Agrawal and Radhakishan Agrawal, JJ.),
2024 SCC OnLine Chh 14028

Chhattisgarh Mineral Development Corpn. v. N.C. Nahar, (Narendra Kumar Vyas, J.), 2023 SCC
OnLine Chh 6046

Christian Womans Board of Mission v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025
SCC OnLine Chh 7410

Churaman Sahu v. Hemlata Sahu, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7365

Communication System v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.),
2025 SCC OnLine Chh 7398

D.A. Enterprises v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 7408

Damodar Singh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
7422

Deeba Farhin v. Abdul Razig, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7373
Devnarayan Sahu v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 7342
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Roop Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3107
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Jammu and Kashmir High Court [1]

Sakhavat Ali v. State (UT of J&K), (Arun Palli, C.J. and Rajnesh Oswal, J.), 2025 SCC OnLine J&K
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Karnataka High Court [1058]
A Mune Gowda v. N. Sathisha, (Hanchate Sanjeevkumar, J.), 2025 SCC OnLine Kar 11373
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